
RAJYA SABHA [28 July, 2003] 

Scheduled Caste status to carpenters 

844. SHRI KRIPAL PARMAR: Will the Minister of SOCIAL JUSTICE 

AND EMPOWERMENT be pleased to state: 

(a) whether it is a fact that M.Ps. from Himachal Pradesh as well as the 

Legislative Assembly of the State have requested a number of times to remove 

discrepancies between the carpenters (Badhai) and ironsmiths (Lohar) living in 

the new areas of Himachal Pradesh and have also been requesting to declare 

carpenter community as scheduled caste like ironsmiths; 

(b) if so, the details thereof; and 

(c) the latest position in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL 

JUSTICE AND EMPOWERMENT (SHRI KAILASH MEGHWAL): (a) No, 

Sir. 

(b) and (c) Does not arise. 

Funds for schemes for Scheduled Castes 

845. SHRI RAMACHANDRA KHUNTIA: Will the Minister of SOCIAL 

JUSTICE AND EMPOWERMENT be pleased to state: 

(a) the amount given to Orissa for various schemes meant for the 

Scheduled Castes during the last three years and the amount utilized till 

today; and 

(b) the reasons for non-utilization of the funds allocated for the purpose? 

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL 

JUSTICE AND EMPOWERMENT (SHRI KAILASH MEGHWAL): (a) The 

State Government has been utilizing the funds under various schemes for the 

development of Scheduled Castes. The details are given in the enclosed 

Statement. {See below) 

(b) The reasons for non-utilization include the following: The Schemes 

are open ended and continue from year to year: funds have been released to 

the State Government every year on the basis of the proposals sent by the 

State Government. 
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The utilization of funds for the construction of boys and girls hostels, and 

the Special Central Assistance to the Special Component Plan for the 

programmes/schemes will be continued for a period of two or three years. The 

reports for the utilization have been furnished to this Ministry in the succeeding 

years. 

Utilization certificates are often received very late from the State 

Governments, which holds up new sanctions. 

Statement 

Funds for schemes for SCs 

(Rs. in Lakh)  

SI.No. Scheme                       Funds released during 
the last 

Funds 
utilised 

during 
the   three years & till 

date 
last three years & till 

date 1. SCA to SCP 6156.2  4260.27 

2. Post Matric Scholarship 196.98  140.64 

3. PCR & Atrocities 2.357  2.84 

4. Hostel for SC boys & girls 71.62  43.83 

5. NSFDC 634.26  409.16 

6. SCDCs 0  0 

7. NSKFDC 0  0 

8. Book Bank 9  9 

9. NSLRS 0  455.53 

10. Pre-Matric Scholarship 6.07  5.73 

11. Coaching and allied 2.5  0 

12. Upgradation of Merit of 
SCs/STs 

   

 students 36.6  0 

Commissions on problems of economically backward classes and 

disabled persons 

846. SHRIMATI N.P. DURGA: Will the Minister of SOCIAL JUSTICE 

AND EMPOWERMENT be pleased to state: 

(a) whether a demand has been made that Government should set up 

three separate commissions to look after the problems regarding reservations 

for the economically backward classes, the 
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